
12.04.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 2.15 P.M.

21. TEST.CAS. 31/1994         SHIROMANI GURDWARA PRABANDHAK S.K.DUBEY, RAJMANGAL KUMAR, AVADH 
                              COMMITTEE                     KAUSHIK      
                              Vs. STATE                     

*******         

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

14. CS(COMM) 712/2018         VIOR(INTERNATIONAL) LTD & ANR VAISHALI MITTAL, VRINDA GAMBHIR 
                              Vs. MOHAN RAM & ANR                                       
  
15. O.M.P. (COMM) 149/2017    NATIONAL HIGHWAYS AUTHORITY  MANISH K BISHNOI,DEVANSH 
    I.A. 3726/2017            OF INDIA Vs. NCC-VEE(JV)         SRIVASTAVA, ASHOK C PARKASH

MALHOTRA, T.K. GANJU,
MANISH DEMBLA, ANKITA RAI,
S NANDA KUMAR,KRISHNA VIJAY  

                    SINGH,KOCHHAR & CO.  

******* 
  
                 


